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ol IHATOAW : ITILHTGIE | IF
AAAT Z1 T T T AHE AT AR, AT
& @al [v wadiz &1 JawE $700 559
&1 WA F |
iy aw fagamt: @37 4 40 w1 7B
FgaT 110 41 |
3HRI LOKAN'ATH MISRA: The Leader
of the House should say that this will not be
repeated. What is this? Things come in the
newspapers without the House being informed
of it. You have not even placed the report on

the Table of the House. This is contempt of the
House. What is this?

THE LEADER OF THE HOUSE (SHRI K.
K. SHAH): Mr. Lokanath Misra is aware of
it—which party, even about its most secret of
meetings, is able to stop something appearing
in the press? We are all helpless.

SHRI LOKANATH MISRA: This is no
explanation.

SHRI BHUPESH GUPTA: The hon.
Minister is speaking like an orphaned boy—
'helpless' and all that.

Y AT ¢ T FAT T F |
37 W AT Fo Fo TiE A foww W & @
F512 e A gemam g, A ag a2 !
T o AR F T EFT I Ay qf
it 2. 9@ & fan gean? 3, afes it 3fem
g arfer 3w ¥ o ae adi g |

A7 ITERTAT . TR o, §T AT
Fifa wEee 9% wrEd |
CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE-

RECENT BROADCAST BY RADIO
PEACE AND PROGRESS IN USSR.

=t T s (I9T 93W) ¢ AifEET
aw & =i dig Tz OwE o g F
oF garen & v i swaifas wfEa
T HYHT THAT QTIA 7 791 § a97 F7
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q o wfafemrfari F s g us g 7 7
iy w37 3, 20 mEeT A A
W Zeqa o oA @ Wad # e fqan
NYFNHET T |

TR, q OF AT A 190 ATEAT
g1 FE Al WG N A T E AT R
ST WTFAO FF919 a¢ & A7 #7a o faar
qr &, st FEan grer | [T @ A
| fo W o woria. 3 ae far 1 wafa-
7 atfa &, afz o5 2w a1 afafwn-
FT=HT T THAT (35707 AT HEAT 2, TH A4FAC
wrER | AT T A T A s Al |
FEART F1 TETE | 39 A1 WIT H HITHT
oA nrEeE Fng L Ag  gara fan
BRI E ) WAL T H) OF UH T T gae
feaarr s 2 B forr an ard T ww i
gramar g 1 fasw fagdia 20 e g
Aadifamgagarm e

wqt Iqawnafa « wed da i | dag
qA A0 W 3 & 47 #0500 2
AT | S A 1A e @1 ag g
FT A TEA BT O% AT |

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): Mr.
Deputy  Chairman, as the House is aware
we  have in the past drawn the attention of
the Soviet authorities to critical references to
Indian political parties and personalities that
have appeared in the broadcasts of Radio
Peace & Progress. The position of the Soviet
Government has been that this radio station
is an independent organisation, and is not a
Government concern and that their official
radio stations and newspapers do not make
references to which the Government could take
exception. They have also drawn our attention
to many statements and publications appearing
in India which are critical of the Soviet leaders
and Soviet policies.
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Government are aware that broadcast
comments abroad on recent developments in
India have followed varied patterns depending
upon the assessment and ideological bias of
the author concerned.

We are convinced that our people have all
information at their disposal and are politically
conscious to form their own judgment on
developments in our country. Nevertheless,
Government attach importance to broadcasts
emanating from the U.S.S.R., a country with
which we have close and friendly relations.
For this reason. Government will continue to
invite the attention of the Soviet authorities to
broadcasts from Radio Peace and Progress
which are liable to create m isunderstandings.

oft eIy o AfTAT, TR Al A3
AT AEA T S g A 4w Ay
qORT ¥ 77 F40 F femrr i faa
Az AT T A7 g9 7 G A5
F 9z 97 TAG 7 A A, AT AT
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a7 At 97w faz St A A1 qTEw e
a3 wafqardt a1 #1 @ 77 @+ & W7 ag
STAT W HEIEATE A | F FgA T
g & W & e T oard  aerd
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Y & a1 qufavir & 7 w4t A
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A F47 | FF94 FFFT A4 FRA
0 % . womdw S fear ) 39
I & fqu womEw s frar awe

L AN i CA B 1T S n e g A
¥, g fRaml & oM oRE 3T AT 1T
F A AFAT T AFEA . ..

SHRI AKBAR ALI KHAN (Andhra

Pradesh): We are dealing with clarifications
on this matter.

%1 TrTaan @ A9, 79, T8 § i)
# wffedoT 2z wr g f5 o0 & ar
T {7 fFAr 1 o7 wwme e
o FA%T HT ATAAT AT R FEA
F1 O & A% W7 ZAT A E[ FT A9 A4
F arg, & wwAT JrEar g 3w a7 3
FTIFT ANTAATET AT AT &0 7 85 FHAAr
fram 3® T5w F@AT 6 naE AT 5
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I H AFH TS HEMT F wgEw A
T FT A (77 T A7 7% 71 geAraw
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SABHA] toamatter of urgent

public importance
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AEAT [TEAT § 1 "Rt A faene
ga12, wlafemardr @ o 9 aasEE
F AW T TSR, fAFee w1 gsfam
TAFT ARAT § 1 gerafaai ¥ qErH
foq a1 & sf=w andy, s=faee o
ATCH T, FT 1 & 37 q<g & oAy foedt
TATSATET acd % [ d wrar 7 ama /47 2
Tafed, «figd, & A g fr a7
ATHTT AUAT WIT § FHAATE FL | T
FAT &7 T2 | FHFAT AT ATAT 20|
Tad faar gar g

ot JrEAmfd . TEETOET S, o
w: foaz & faar

Y TRATAY - w: T e s ffam

ot Jgmamafa - 78, 31 foaz § g9
Ffaa )

off TR AT F afaiar A5 |

w1 9%Ar 2 5 #a area A g
= %1 qeRre 71 frar fF Areaay ot
7 AR P AT, FACAAT § AwETT
T AA947 | &t A1 gfafeamam &
qfear =ew g, F1 7w oz 9z o
77 % arEeE, qormy, aqne a7 2
FA, TAFN T AN 7 gafAoa 77
W w9 F far wE fa franfern s
araifss W7 awdfas afeads F owmi
4 femmeft dar wfam & a2 awfe
gy S e Bz oqd f ot oo
F A9 A frae # swfm 7 A sy Az
sy & 1 wAEEs dv 9v gafa
HIL TFAT 9@ 1 94T 31 771 8, yATAeaE
] 9T AT Ffanegdt AT gy wes
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a0 7T FA4 R ot ad § a3 wee @
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el 3 1 fEAr a9 avae, wewr,
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TITATAANF AT 74121 FUF 577
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AT ArERT el 7 4T w4 F WL gHA
qTe AT FET B 93 MR T R e F
LA

ANt gim = fag o werq wa,
gad forfr a7 2 % 23 wwd w1 2w
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uw e & oo o=zl Bar w93 §

ag A F A W F 1w F A W AW

AT @HTT & 1967 To A ...

offt UHATOAW ¢ T B0 Al Tl 2 |
IR Y AT A a7 F41 741 forar e g
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off simaren fag @ 7 A fHET

oy grzam feg : 577 W 77 41 A9
@ffwq 1+ .. fys=mt oFew 98
q F@ arranz U7 gu 9 e diw oz
TERA & 717 [F0] =L AW 5 q1E 790
= e st o /i ar fe  qrsarE O
2 Wt wmd e w7 frer
I ATHE A HIT FEA THT AT A ZqT-
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T AT A TR, 39 T 3R 78

t T 4y A 3z & O Wen Ay oz
A A G 07 T WA WA 2,
TE NIRRT AN Z L

T' ARG 17 fra T T 3
sTger wa fag oo e g
fagea

6T 1Tz 51, 130 & weafadi wr Pefzama
w1 w1 fag B ||
=t e fow ;G Fai | wET 2, 32 A
qaid 1

ot e ave fog < g7 av Aifad oL
frzam T aaami st oz e A
i, SEANAT Wi, AIWT § T AT
1 teframa w27 w10

off FIS A% (0 : [EgEaE & g1
Tl G ® A0 A0 2 |

Are you so naive and innocent as not to
understand ~ these  implications?  The
Government of India does not pay any money
to the local papers whereas 100 per cent of the
money spent on the Radio Peace and Progress
is given by the Russian Government.

of; gex 7t Fag : 77 A1 & soar TE
% 121 7F 427 TS T &, # W@ A
arei #1 amw 2 Fr faadt s g
el B 2, A F wizan w1 arEad
A1 &1, WA AT ALY, Al S g @
s gia aar 3 b s e e
w1 FAFT F2 07 A2, g mfawr & S0
v @ frar & s wE i e
T TATH TAAHZ T AST, WA K TAEI-
erewly WIEAN TIA G AT WIAW w4

SHRI LOKANATH MISRA: Do you
believe it?

S5t grwm o1 f|\g: W w TE
Y T T WS F, BT WL D
AU q@A & A1 9% FEA & 1% a Wk g,
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1 JET & T § 4 afeenieft #T FrAdT |
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o} FHET WS T UTT & A AT
iy ff & @ma

off AT ¢ Zf|y. waTy oF 9-
g 7 2, fg=ne ufasrf v =A3ar
FAA A A1 AT § W TATIT TED FT GmeAT
21 AT w1 AT JA, WEES
& 17 f—i # F Ay AT w
frrmn | gErEs g A 2 T oEw zAd
ATIATAT A& AEA, WATES F FIAT
f @z Fm-qrmer gfafemard e 1
nF FI A w9 & zAfAT AT A7
AT & A GFAA { FTE WA qME 9
WA E, A F | FN, WY AANT A
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a‘rm’nﬁmmarr%mazr%l TTFHT
YA FEN T AT TET A9AT SR 9%
A | fEer TR W A Fo Fo wWE
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FART T3, IART AT nfas Fer
qrE} &1 I FFT AL FT FFAY, 70 ardt
1 1 A7 & a7 AAWM & G 99 A8
&, @2 9E FFdr #9ifF 12 JIm Ay aref
2, 7% fagia 1wt 2, 47 wviwy Y qrEf

g
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1 (g 0 8 730 @ wAAfa &
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T AT AEAAT qaF 7wy &
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Al R 73 A AW AT AT6EH, TEAT
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oy qifaedt o7 ffr feor =rf|1
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#t THATTET
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A FE GAET SATN SAF g AT
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SHRI LOKANATH MISRA: Sir, on a point 3T 2
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the Times of India or the Indian Express. Is the
hon. Deputy Minister that naive and innocent not to
understand the difference between the two? He
compares Radio Peace and Progress with any
newspaper of the Western countries, demo”icies.
Can there be any comparison between the two?
You must snub the Minister if he goes on sa.y'ng
like this in the House.

uwR. E>tfPUTY  CHAIRMAN: Let kijr,
express his views.
SHRI SURENDRA PAL SINGH: I have

7 already clarified this point that we did take up this

matter with the Soviet Government and they have
assured us and have clarified the position that this
particular Radio is not under the control of the
Moscow Radio. The Radio Peace and Progress
have their own organisers, their own editors; they
have their own policy. If they express any views
which are unpalatable to us how can you object to
it?
of TETEY i, Un e
AT AT AT R AT i W G Ay
72 WA 2 % f ofran F wowt F w0l @y
2, TTT a2 T £, AY 3N AT FAGEAT F
Y =N A7 21 R0 # Iaa o A
79 7 T |
Wt gt o fag o worar w@iEm,
A7 it T w@r AT @ wr d 1 wi N
dwAwtmt o 3w & wr g
Wt om R At
T § fadm F%T  | were wgaEm,
HF BIAT T OF HHaT T, fFq dw o
YA TAT g, A7 95 O 9w gwe oy
FEAT &, A1 WM T AT F, Y T
217 & 1 v D
#ff TomEEY 0 W T T, 7
T A™ 1 2 A fF W W A,
moEe wreRr 4 fEAr T s sEEe
2 wmd 1f ArEEEATR ST A

of order. We cannot be led away oy the process
which the hon. Deputy Minister is resorting to.
There is a cletr distinction between a Gov-
ernment-owned, Government-sponsored,
Government- ﬁnanced thing and an
independent thing. Now, you cannot compare
the Radio Peace and Progress with the
Hindustan Times or

-(zﬁ-?qﬁfqgmﬁﬂ'%&ﬁiwﬁg
wwd @, St T & a7 A 8, vud
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[=fr TrsraTeTaT)

A1 A1E grafa a8 2 ) A s9FT AaAA ‘

az a7 & ¥ & 2z a9 fr wreT
TN AT 9T, AT A ATFE &)
AFAIA A wrent At e 47 @ gwaor
FT T2 | AN T AT TE 2|

5| ﬁi"—f o= %’*T? ﬁf#ﬁ- 75,
e

oY THAATCAN . H AT TAE WA
7% F7 @ E, 994 ny fam wzd o w2
at {4 : Indira is going to be the first
Prime Minist-rof the Russian imperia-
lism =T wga F1 Hfrw gam g9 3=
FEE T TH AMATHATE FT T8 T9T4
AT #1 AFAT 2 1 HW ATHX F FAL A
qza & ammfaT gmAl @1 o7z @aga
ar F1 four & B arem fem wr \mr
W1 AT 2 T AR AT T A IA0 g
srryfast AT ar 94 & | ® a0 A qeAr
g 1 #I1 qZ FIRIT TR 977 KA F

18 1 fazefr ¥fzm o 7oy A mfeat F

am ¥ ag (% 71 2 uEy A G AT
gor sfafaamad &, wermsi 31 Ja=rs

fafeaa s ufalEmd 2 zfmar 5

far gt w0 o 71 wfafanm 2,
famfaat &t < ars &7 27 gfafmre
a2 oL

sft Iuerwrafd © T G AW WA AR
faE

SECTAATAY ST H1EAT E-
f W Fr T 3 sl F w4z afa-
Fravardr & 1 @ afew & WA AN
gz awal slalaaidl ¥ any e
faw qgE WA F wom=v o oary O
grrarst garAn sfafzaaErd 20 7 Awm
TATA & St For At afAtEEe 8 g
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| &7 @I 2
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A9 O 45 TrEq |

ot TIHATTAG AT AT qIHT 345
A% &Y (6 WA T 77w Ty wn A
. IO ey A F o)y e AT AR A
Euh ;ﬁﬁ T T JI7E Frm Gl “1 AT
F1 qifeat & a7 ey 7 qq17 9T A

| owF g9 avT 21 | frra faat as 78
¥ w3 w0 | & A qEA §
T Arere g AT 2 e wogan faz
AR 3 iy vy 7 s fra
AT AT Aoty & g wegara
gfafFamEmEr 2 WAl § g
faz wufaefiia @ @ 2

oo

oft IqEwEta - ArE, T Az 5 agF
FE 9% 2 | AT qM 47 AT |

St YA © ITAAT W T G4
AT, AL F| AT, T ATGARATE FT
AFE F ATRIT T4 TEN ET, P I AIFR
il 2w gafasfia qm | w wr aifea
=1 yfAsaqETE 07, o w4z 19
TATAATE T AT AT 37 F1 STAAT F F07
AMATAT TASTITAT a4 A71 F7 T4
| AT TETEN ) WO g IR WE AW
I garfagitd & e® AErEAEr ¥ .
|
|

sft guawafy w3 A 3T

et e fag o gTEaTfA S 69
Fofr 72 4df w7 fergen 41 e
‘ﬁmrm@m%mﬁﬁ%ﬁ:ﬁﬁ
Car YW dm nmer qiga @, gadn
e FIAl ¥, Ja Hgq_ A F o
fad s Far 97T 61 g7 gEEEE gn
4 faag arr 7 adane T @A GaT 2,
‘ 2HA SiEEE o1 faar Wi 949 anmnan fw

g Itag i 2, st v meEEE £ Tas)
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&l ATEFRET FL | qg A 27 ATTHEE
df Zan srar & 5 = 93 Aaaw g
¥ g1aT & a1 AT f@wrs 3ar § #iT A7
faare & a1 9aat fadg s 4T | afF
S AreFEE var g1 s w71 @ A

LT -

st TAFATTAN : AF] AZ AwF A9
g: THT W A S AR gAT & 77 wia-
T 2% @ig atg qE 2

stgtm o fag @ waw o AEA
g, 7T grId A ag fewre 2, & gAa
W WIEE FI, TR AT AR F A
o AT AR ET Wi T | A A gE A F faar
q), TZ T FAAT TET ATZ § | ATAR
A% o fww F1 areFe 4 1 ar gear g,
THA FHTL AT AT OWATO ALY F, TAF
AT AT HAT, FAIR G5 A g
& 399 AT 7 wrA, 399 fAv e a1
M FE q2A7 AMfeq g gar arewreE
qZ A TSI 2 | AIX AZ AR A AT 2
fr g Az 2o @, A gfor 7 A
SR UAT &, FOTY agi 0T &, 9% Feb Av
2T E ITH AW FF qTF AT
Eacull

st TrHATITY Sy 2, faersd |

SHRI M. K. MOHTA (Rajasthan): Mr.
Deputy Chairman, the Government is treating
the House like a bunch of infants. It is common
knowledge that there is nothing in Russia that
is owned privately, and still the Government
goes on repeating here in the House that the
Radio Peace and Progress is private-owned and
privately-managed. I do not know how such
things are repeated again and again in the
House. What I want to know from the hon'ble
Minister is whether the broadcast by the Radio
Peace and Progress is considered undue
interference in the internal matters of India or
not. I mean this particular broadcast which has
been referred to. If it is considered
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so, may I know what steps have the
Government taken with the Government of the
U.S.S.R. on the one hand and with the
accredited correspondents of this Radio Peace
and Progress in India itself? I understand that
this is a well-established practice that the
correspondents are called and asked to explain
their despatches if they are considered objec-
tionable and an undue interference in the
internal matters of the country. May I know
whether that procedure has been followed in
this matter or not?

SHRI SURENDRA PAL SINGH: Sir, I
have already clarified the position. As regards
the finances, etc. of the organisation, as I said,
it is quite possible that indirectly they may be
financed by the U.S.S.R. Government. But [
only said that that organisation is an
autonomous body. It is autonomous in its
policy.
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SHRI RAJNARAIN: It is not correct.

SHRI SURENDRA PAL SINGH: Its
editorial policy is not influenced by the
Moscow Government. I have already said that
those broadcasts which we thought amounted
to interference in our internal affairs were
objected to by us. This particular broadcast we
do not think contained anything objectionable.
But I assure Mr. Rajnarain that we will draw
the attention of the Soviet authorities to this
broadcast also.

SHRI B. T. KEMPARAJ (Mysore):
In view of the answer given by the
Minister concerned, I want to know
whether the Government has made
any efforts through the AH India
Radio to rebut the propaganda that
is being carripd on (Interruption
by Shri Neki Rami T sav keep auiet
........... by the Radio Peace and Pro-
press. The hon. Minister just now said
that they have not token any action.
Will the Government be in a position
to place the reference, if there is any,
to show that they have taken action
against the nronaganda that has been
made by the Russian Radio Peace
and Progress on the floor of the
House.
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SHRI SURENDRA PAL SINGH : This
question of All India Radio is a much wider
question. As the House is already aware,
suitable action is always taken by All India
Radio and all other agencies of propaganda
that we have under our control. Such actions
are always taken whenever anything appears in
the press anywhere in the world which is likely
to go against our national interests. It is always
rebutted by All India Radio and other agencies.

As regards the criticism that we have not
taken any action so far against these
broadcasts, we again propose to bring this to
the notice of the Soviet authorities that in
future, they should be more careful.

SHRI BHUPESH GUPTA (West Bengal): I
hope I will also be heard with the same
patience which I have shown towards others.
First of all. Sir, I am not concerned with
whether one likes these broadcasts or not.
Surely, there will be some people who would
not like the broadcast...

SHRI LOKANATH MISRA: Do you like
it?

SHRI BHUPESH GUPTA: I very much like
it. Do not disturb. I am sure Maharani Gayatri
Devi would not like it. I am sure Mr.
Nijalingappa would not like it.

I am sure Rajaji will not like it. I am sure
Mr. Masani will never like it. I am sure Mr.
Morarji Desai will not like it. and Mr. C.B.
Gupta, least of all. Similarly there are others
who may like it. That is not the issue at all.
The question is about broadcasts from some
country. I think this is perhaps the only
Parliament where these things are raised. I
have never heard of these things being raised
in the British Parliament.

SHRI LOKANATH MISRA: In Russian
Parliament?

SHRI BHUPESH GUPTA: They do not
have Swatantra Members. The Russian
Parliament will not consider these things
because they do not have the like of you
sitting there. If you interrupt, then I will
answer you...

[RAJYA SABHA]
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MR. DEPUTY CHAIRMAN: You may put
your questions.

SHRI BHUPESH GUPTA: I should like to
know how many protest notes have been sent
to the Voice of America. Is it not a fact that the
Voice of America broadcasts sometimes offend
our anti-imperialist sentiments and all that we
stand for and have stood for? The American
broadcasts are openly insulting to all of us, all
those who live in this country. American
broadcasts depicted us as the aggressor in
Pakistan. 1 should like to know how many
protest notes have been sent to the United
States of America or the Voice of America for
that matter. I should like to know whether the
Government considers such broadcasts as not
only totally untrue—I am not talking of interfe-
rence in our internal affairs—but a slanderous
attack against all that is good in India. Or do |
take it that just because some pressure is built
here, they go on sending notes to the U.S.S.R.?
They have no business to send such notes. I do
not ask you to send notes to the Voice of
America.

SHRI LOKANATH MISRA: I am one of
those who would like protest notes to be sent
to countries irrespective of whether it is the
U.S.S.R. or the U.S.A. No foreign country can
interfere in our internal affairs.

SHRI BHUPESH GUPTA: 1 only asked
whether they have sent. My friend. Mr. Misra,
knows little about international law. If you, as
a citizen of India, commit a heinous crime in
the United States of America, a note comes to
your Embassy. The fact that you are a private
citizen does not mean that the note will not
come. Now, Sir I would like to ask whether
they had sent any note at least to the Voice of
America.

SHRI BHUPESH GUPTA: Sir, with regard
to this matter, every day, a section of the
Indian press is filled with filthy, anti-Soviet
slanders and not a word is mentioned. Does
the

LR I T DL TR TR o G R B R N AR |
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Government tender an apology to the Soviet
Government or at least express regret that
some of the papers are carrying on such
scurrilous, slanderous campaign against a
friendly country? If Mr. Rajnarain's son does
some wrong to me, he will come to me and
express regret to me. I have no son, but if my
brother does some wrong to Mr. Rajnarain, |
will go and bow to him to seek his pardon. Do

[9 MAR. 1970]

they do such things? Now. is it because . . .
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SHRI BHUPESH GUPTA: He mentioned
"protest notes". I am seeking clarifications on
his statement. I am not certainly less relevant
than the relevance of C.B. Gupta's biography
here. I think I had been as relevant.

S qHEAaas ;. A19q, F fET
U CqTERE WIE WTEc 20 8 fRe W g
AT qYT TR F FEAT ATZATE 6 HAT
AT FOF 3T TE AT 0 | G veE
SR IEAT @1 A A fHar @ @
o SO Ea q 401 AFA T F FdFA
F1 fA#g1q AN W7 qAT 22 OFT AF F)
i & a7 o1 v wrs Fear g,
g vt wfatarard & 7 do T fwg &
AT AN F A ATGATED E |

Wi FEAWG A aERATeRT W),
0T AT I3 ATTT | AT V3 #1 A947 70
F2 A% 7 |

SHRI BHUPESH GUPTA: Mr. Rajnarain is
right. He says C. B. Gupta was wrongly
mentioned. He can give his opinion. My
opinion is this: The Peace and Progress Radio
should say more about C. B. Gupta. There can
be difference of opinion. He is right; he is
relevant. Now, Sir, the Minister mentioned

"protest". That is the point. I am not quarrel-
ling over minor matters.

MR. DEPUTY CHAIRMAN: You please
put your question.

SHRI BHUPESH GUPTA : Every national
radio . . .
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SHRI BHUPESH GUPTA : Sir. I will not
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SHRI BHUPESH GUPTA: I would
consider it.
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SHRI BHUPESH GUPTA: Sir, it seems I
cannot say anything. You kindly sit down. I am
dealing with his point of order. There is no
mention of U.P. here. I do not know Hindi, but
what is written in English is this: "...broadcast
by the Radio Peace and Progress in the U.S.S.R.
that unity among the democratic forces." This is
a general statement. If somebody wants to bring
it, I have no objection. On the basis of this state-
ment. I am asking for clarifications. Now, he
said about protest notes. Why send protest

- notes? Why should protest notes be sent to the

Soviet Union? Every national radio is in a
position to make broadcasts on international
developments in other countries. Obviously they
become controversial in some countries, in some
section of the people in one country.

SHRI LOKANATH MISRA: Even than they
call themselves friendly?

SHRI BHUPESH GUPTA: Well, that is for
you to decide. But that right you cannot
question. You may think they are unfriendly.
Others may think they are friendly. Therefore. I
say this is entirely wrong. Put a stop to this kind
of note-sending to the Peace and Progress Radio
or for that matter to the Soviet Government,
which is not responsible for this radio.

It is running as an institution. Everybody
knows it. There are institutions in the name of
Rabindranath Tagore or Mahatma Gandhi. They
are all good. They issue so many things Well,
there are institutions there like them. They may
be connected with certain personalities. What;
about us? Suppose we receive notes from
Pakistan and many other countries. I should like
to know how many notes the Government is
receiving everyday from various countries from
whose policy or from whose criticism of this
Government's policy we differ. Let them say
those things in order to make us understand the
position. The Peace and Progress Radio broad-
casts in support of freedom struggle, in support
of struggle for peace, in
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support of national liberation. The Peace and
Progress Radio is the only radio perhaps in the
many countries of the world where Gandhiji or
Ra-bindranath Tagore or men oi culture and
letters are covered. Things about the Gandhi
Centenary are broadcast from that. Therefore,
Sir, what does this mean? It is a friendly radio
and certainly this radio will be untruthful if it
does not tell that in this country a light is going
on between the rightist forces and the
progressive forces. It is a radio which
broadcasts if there is an earthquake in India.
Therefore, these are matters which people
broadcast according to their selections
according to their understanding. It is possible
that there are divergent views. I do not
like any broadcast coming from the United
States of America, but I do not ask the
Government to send protest notes. Therefore. 1
protest against this policy of the Government
of India in order just to irritate a radio station
like this. You own a radio and you broadcast
your answer. You own the All-India Radio. Mr.
Misra can go there, Mr. Rajnarain can go there,
to answer this thing. We have a radio also.
Why this protest note? The Government has
nothing to answer. Only because some people
make noise here that you want to do this. You
apologise to the Soviet Union for the kind of
propaganda, anti-propaganda, you are doing
here through your advertisements, through your
patronage to some of the newspapers in this
country and stop the anti-Soviet broadcasts
in some of your speeches that are made over
the radio. What about the parliamentary
proceedings? Anti-Soviet speeches are
made. Would you stop sending all those
parliamentary  proceedings? Suppose our
parliamentary proceedings are sold in the
Soviet Union; would it be regarded as an
interference in the internal affairs of the
Soviet Union? Therefore, 1 say the
Government's  attitude  is cowardly in this
country. It is a surrender to the pressures from
certain quarters. I have nothing to say against
any individuals. One may or may not like a
person. But broadcasts are acclaimed and heard
all ever the country, all over the world, by
peace-loving and progressive people.

[. 9 MAR. 1970]
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~ SHRI SURENDRA PAL SINGH: Sir, the
main question posed by the honourable
Member is whether we have protested against
the broadcasts of the Voice of America or not. I
am not in a position at the moment to say
exactly whether we have protested or not, and
if we have protested, on how many occasions. |
have not got that information now. But I have
myself said that some critical articles and
broadcasts do emanate from Western Europe,
America, from all over the world, against India.
And we are not so allergic as to protest on
every occasion we hear something which we do
not like. As 1 said earlier on also, each
broadcast or each piece of propaganda that is
made against India is considered by us on its
merits. If we feel that any broadcast is of a
mischievous nature or is likely to cause or
incite trouble in our country and amounts to an
interference in our internal affairs, then, we
will certainly protest against it, whether it is
from America or Western Europe or Russia.
The question which the honourable Member
has asked is why we protested to the USSR.
We made a protest because at that time we
considered that broadcast as an interference in
the internal affairs of our country. But we do
not send a protest note after hearing every
broadcast like, for instance, the rjresent one. As
I said earlier on, we have not protested against
it because we do not feel it is of a nature which
merits any kind of protest on our part, but we
will certainly bring it to their notice and
impress upon the Russian authorities to use
their influence with the Radio Peace and
Progress so that the latter may use more
suitable language in its future broadcasts.

SHRI M. S. GURUPADASWAMY
(Mysore): Sir, I understand the view of Mr.
Bhupesh Gupta. He has said what he had to
say. There is nothing novel about it. And what
is surprising to me is the views expressed by
my friend, the Deputy Minister, during the
course of his statement. He said two things,
firstly, "what we can do in the circumstances";
and secondly, "what is the objection in the
broadcast"? And if he is helpless as he said
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[Shri M. S. Gurupada Swamyj he is
heipless, and if he has no objection because it
is not objectionable, then my question is: Why
protest at all? But 1 think he has made a slip in
this and I will not take him seriously on this
ground. But he has taken shelter under the plea
that Radio Peace and Progress is a voluntary
organisation. [ want to know from the Minister
and the Government whether they think that it
is a voluntary organisation. The Soviet Union
says so. But what do we think about it? The
Soviet Union has been saying it ad nauseam
off and on. We have also protested sometimes
in the past. But our protests lack credibility.
This is my point. We protested during the mid-
term election. But the Soviet Union took the
same plea that it is an autonomous body, a
voluntary organisation, not controlled by the
Soviet Government. Is it that we take the
words of the Soviet Union on their face value,
or, do we in our judgment think that this radio
is nothing but an appendage of the Soviet
Government? Some time back, during the
Indo-Pakistan war, We protested against the
BBC broad-broadcasts. I think the House will
remember this. Both the Houses raised this
issue. The BBC is a voluntary organisation, an
autonomous body, created under an Act of
Parliament whereas this radio in the Soviet
Union is not created by any statute. It is run,
managed, by the Soviet Government. This has
been created as a special contrivance to project
their own broadcasts and to relay their own
propaganda and also cultivate what I would
call, an aggressive partisanship and onenlv
rupnort 'in friendly alliances and forces in vari-
ous countries of the world. This is part of their
propaganda. If it is a simple broadcast, I have
no objection. But it is not a sin-role broadcast.
Therefore, my question is whether the
Government of India in their vis-dom still
consider that this Radio Peace and Progress is
genuinely a voluntary organisation enjoying
autonomy, free from Government control. If
thev think it is not a voluntary organisation in
that sense of the term as the BBC, then, our
protest has got to be more strongly word-

[RAJYA SABHA ]
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ed. Our protests have not yielded any results so
far. And correctly the Minister hassaid he is
helpless. (Interruption). He is quite helpless.
So, it is for the House to think what kind of
action we have to take in such contexts in
future. In the past we have protested. But that
protest has not yielded any result. I am airaid
this radio will go on broadcasting such nasty
broadcasts which may tantamount to
interference in the internal affairs of our
country. Therefore, the House should express
its total disapproval. As a sovereign body this
Iinuse should express its resentment inst such
broadcasts from the Moscow Radio or Radio
Peace and Progress. And to draw an analogy
between this radio and the radios in other
countries is very misleading. Therefore, my
specific point is that this House should go on
record protesting against this kind of broad-
casts and tell the Soviet Union that in future if
such broadcasts are made, they will be deemed
as an unfriendly act.

3P.M.

SHRI A. D. MANI (Madhya Pradesh): I
rise to support what Mr. Gurupadaswamy has
said.

SHRI SURENDRA PAL SINGH: Sir, I do
not know how the hon. Member can say that
we are helpless in the matter. Of course, we
are helpless in the sense that we are acting
according to certain norms of international
behaviour and we have got very good relations
with the Soviet Union. We do protest
whenever we Pnd that they are acting against
our interests; that we have been doing all
along. On several occasions we have pointed
out such things to the Russians.

SHRI LOKANATH MISRA: Onesided
friendship.

SHRI SURENDRA PAL SINGH: We have
been lelling them that have to be a bttle careful
about these broadcasts, because they may
cause misunderstandings; if anything is done
which we consider an interference in our
internal affairs or is likely to cause some
trouble, then
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we certainly go to the extent of saying that this
will adversely affect our relations with them

and the Russians take note of that and they do

everything possible to impress upon the
organisers of the Radio Peace and Progress to

change the tone of their broadcasts.

SHRI BHUPESH GUPTA: But do you in
your letters ever write that your Government is
thinking of stopping advertisements which in-
thereby

dulge in anti-Soviet campaign,
financing anti-Soviet propaganda?

(Interruption)
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SHRI SURENDRA PAL SINGH: Sir, a
number of broadcasts are made by Radio
Moscow and Radio Peace and Progress; we do
not protest every time; we protest only when
we think that some broadcasts are an in-
terference in our internal affairs or which are

likely to cause some misunderstandings.

SHRI BHUPESH GUPTA: Have you taken
any care to write to America that Mr. C. B.

Gupta should be televised in the United States

of America along with Mr. Nijalingappa?
(Interruptions)

MR. DEPUTY CHAIRMAN: Shri Man
Singh Varma, be brief.

SHRI MAN SINGH VARMA: You say
'brief only to us, not to others.
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SHRI BANKA BEHARY  DAS
(Orissa): Mr. Deputy Chairman . . .

SHRI BHUPESH GUPTA: Sir what about
my question? I wanted to know whether they
have written to the United States of America
to televise Mr. C. B. Gupta along with Mr.
Nijalingappa and the Al Capones.

Sl IEARE@M : FHo  dle AR
AR AFIETTAH N oep =7 - o
SHRI BANKA BEHARY DAS: Mr.

Deputy Chairman. I think there is a certain
amount of confusion in the mind of the -non.
Minister because



291 Calling Mention

[Shri Banka Behary Das]

whenever a question has been asked, he has
evaded that question and 1 have to repeat that
question. I would like to know from the Minister
whether this Radio Peace and Progress is a free
radio or a State agency or a controlled radio,
because we are not concerned with what the
Moscow Government says. It is much more
important from your point of view, if you want to
send a protest note, to identify the character of
that Radio. Once you say that it is controlled,
then definitely whenever there is some
announcement from that Radio against India,
then it should be taken as interference in our
internal affairs. But if you characterise that Radio
as a free Radio, then you have no right to send
any protest note. So I categorically want to ask
this question whether the Radio  Peace and Pro-
gress is a controlled Radio or is an autonomous
and free  Radio. I may remind you here that at
the time of the last General Election when this
question arose, Mr. K. K. Shah was the
Information and Broadcasting Minister. I still
remember his words. He admitted in this House
that this Radio is a controlled Radio because
there is nothing like a free Radio or a free press
in the Soviet Union. I am reminding you about
it lest you should make a mistake. So I want to
know from the Government whether it has shifted

[RAJYA SABHA ] lo
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Government agency in this country. The first
point in that Code is that broadcasts on the All
India Radio by individuals will not permit
criticism of friendly countries. We know that
if there is a criticism made by anybody in his
broadcast speech against any friendly country,
then it is censored. That has been our past
experience, I remember in 1957 there was
only one sentence in my  broadcast—God
that has failed—and this was censored, al-
though it was absolutely innocuous. And since
1957 1 have not gone to your All India
Radio only because of this single sentence
having been cen” sored from my broadcast.
The Government thought  that by that sen-
tence [ had done something which criticised
our friendly countries. So I want to know
from the hon. Minister whether he regards this
Radio as a controlled Radio or a free
Radio, irrespective of the explanation of the
Moscow Government. Secondly, whenever an
occasion arises when we feel that thure is
interference in our internal affairs—of
course we should not be very touchy about
these things —we should have every right to
protest and we should protest against it.

its position or it still continues to believe
this is
sure about it

that
a conti oiled Radio. You must be very
before you give the answer.

Secondly, I find that there is a certain amount of
confusion in his mind. Whenever the question
of  Radio Peace and Progress and newspapers of
the Soviet Union comes, he tries to confuse it
with the Radio and newspapers of other places. If it
is American Reporter or any other agency or
newspaper  which is controlled by the Western
world and if it tries to interfere in the affairs of the
Government of India, then you can definitely
protest against it. Sir, here I have got a copy of the
text of the AIR Code. This is a nine-point Code of
the AIR which is definitely a

SHRI SURENDRAPAL SINGH: The hon.
Members can have different opinions about
the nature of the Radio Peace and
Progress. Some hon. Members said that it is
under the control of the USSR Government
and others said that it is not under the
control of the USSR Government but we have
to go by the statement of the USSR
Government and they have dearly said that
this is an autonomous body and so we have to
accept that. The only point for consideration
is, if the broadcasts which emanate from this
Radio Peace and Progress or from the Radio
Moscow or from anywhere else, are taken by
us to be of damaging nature, we will certainly
protest. We have  protested in the past and
we will protest again in the future, but if it is
not a broadcast that is damaging to us, I do
not see why we should protest against it.

SHRI BANKA BEHARY DAS: Unless you
say that it is a controlled radio, you have no
right to protest.



